
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
OA No.3146/2019, MA Nos.3440/2019 & 3441/2019  

New Delhi, this the 7th day of November, 2019 
 
Hon’ble Mr. S.N.Terdal, Member (Judicial) 
Hon’ble Ms.Aradhana Johri, Member (Administrative) 
 
1. Sourabh Kumar, Age 29 years 
 Application No. 57922905 
 S/o Sh. Hemant R/o VPO Bamnoli, 
 Bahadurgarh, Jhajjar, Haryana 
 
2. Suman, Age 27 years 
 Application No. 74192750 
 D/o Kishan Kumar, 
 R/o House No. 221, VPO, Kair 
 Najafgarh, New Delhi. 
 
3. Ombir Khatri, Age 31 years 
 Application No. 61591374 
 S/o House no. 187, VPO Bankner 
 Narela, Delhi.  
 
4. Kapil, Age 27 years 
 Application No. 56500730 
 D/o sh. Shyam  
 R/o House No. 124, Street No. 7  
 Village Mandoli Delhi-93 
 
5. Sunny, Age 24 years 
 Application No. 89295617 
 S/o Ved Prakash R/o VPO, Bakheta, 
 The Rohtak, Distt Rohtak, Haryana 
 
6. Jyotika, Age 28 years 
 Application No. 89354452 
 D/o Sh. Ishwar Singh 
 R/o Near Balmiki Chowk, VPO 
 Dariyapur, Kalan, Delhi.  
 
7. Deepak Kumar Age 33 years 
 Application No. 94042025 
 S/o Sh. Rohtash Kumar 
 R/o House No. 247/9 
 Jasbir Colony, Near Axis Bank ATM 
 School By Pass, Rohtak, Haryana.   -Applicants 
 
 (All the applicants are LDC Group ‘C’ employees) 
 
 (By Advocate: Mr. Mayank Joshi) 
 

Versus 
 

1. Govt. of NCT of Delhi 
 Through its Chief Secretary 
 A-Wing, 5th Floor, Delhi Secretariat 

IP. Estate, New Delhi. 
 
2. The Delhi Subordinate Services Selection Board(DSSSB) 

Through its Secretary 
FC-18, Karkardooma, Institutional Area, 
Delhi-110092. 

 
 



 
 
3. South Delhi Municipal Corporation 

Through its Commissioner, 
Civic Center, JLN Marg,New Delhi.                                    - Respondents 

 
(By Advocate: Mr.Anuj Kumar Sharma ) 
 

O R D E R (ORAL) 
 
By Hon’ble Mr. S.N. Terdal, Member(J):- 
 

           This OA is filed for issuance of Admit Cards to the applicants to enable them 

to appear in examination for the post of L.D.C. (MCD): post code No. 51/13.   As 

per the E-Mail shown by the respondents, the said Admit Cards have been issued to 

the applicants. Hence, this OA is dismissed as having become infrcutuous. All 

pending MAs are also disposed of accordingly.      

   

 
 
       (Aradhana Johri)                                          (S.N. Terdal) 
           Member(A)                                               Member (J) 
 
/mk/ 


